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(c) if 10, whether aD)' plao bal beoo 
formulated in .thi. respect; and 

(d) if 10, the detaill tbereof? 

THB MINISTER OF STATB OF THE 
MINISTR Y OF SHIPPING AND TRANS· 
PORT (SHR} Z.R. ANSARI) : (a) YOI, Sir. 

(b) Tbe NTPC have made a Dumber 
or IUI.est.onl for development, mainteDancl 
aDd fiDanelDl of roads in tbe country al a 
wbole. They have not specifically sUlgested 
tbe constructioo of bye-passel (or de-coo .. 
leltinl but bave advised tbat strict meuures 
.hould be taken by the State Govt. and 
local autboritles llIainle cncroachment by 
.bops, workshop. and e\ten dwellinls over 
the land abutting higbways, which also 
reduce tbo effective road widtb. But tbere 
abe available land widtb is inadequate for 
Improvement of tbe roads, construction of 
bye-paues may consideration. 

(c) and (d) T"vandrum Bye-plJ.\,: Land 
acqUISltioD for a part length of 20 5 kml 
(0/0 to 20~) bas been sanctioned for Ra. 
205.07 lakhs. Tbe acqUIsition IS ID ad .. 
yanced stale. The survey work for fiXIng tbe 
alilnmenl (or tbe remamlOg Icnltb of 22 5 
km of this byepass I' In progress Furtber 
one estimate for road formation between km. 
II 900 to 11 079 has al.o been sanctioned 
for R •. 36.94 lakhs to provide access to the 
Airport and tbe work II ID pro.ress 

EClfaku/om, Cochln BY~·PQ'. : The vari-
ous works on thiS bye·pass or 16 70 km. 
length have been completed e)..;ept con"truc-
tion of tbe Kumb<1fam Aroor bridge and 
its approaches, viaducts on cather s.de of 
the rallw.lY over-bridge n.ar Ponnuruni and 
It. approaches and approaches to panangad 
Kumbalam brtdge These remaining WOI ks 
are targetted to be completed by Decemher, 
1987 

Ca lieu t By~. pas' .. The alignment bas 
been finalised and approved. 

Palgho' hye-pass : ThIS bdS been (ormed 
and is already ID operation. 

CaphatioD Fees Charged by Techalcal 
lost Itutioas 

429. SHRI D. K. NAIKAR: win 
tbe Mmilter of EDUCATION be pleaaed to 
.tat. : 

<a> whether the GOYOl'Dment are aware 
tbat tbe iutroduetioD ot capitation tee ror 
Idml,.ioD to technical institutions iD lome 
of the States, bal created frustration in tbe 
mind. of tbe poor people: 

(b) whetber the GOyerDment propo •• 
to abolish tbe .Ime by brinliDI luitable 
lelislatton baoD,", the capitatioD fee; and 

cc) if 10, the details of tbe propolal ? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT): (8) to (c) The 
Government of India are a ware of the 
seriou. sit uation created by. number of 
private eOllmeerrna colltlCS and technical 
initilution. in certam Statea whicb charle 
capitation or bigh feel or take donations 
(or purposes of admission to tbe engineer-
rin. and techolca) courses offered by them. 
In order 10 deal witb thiS problem, the 
UniversIty GraDts CommISsion Act hal 
already heen .mended. Under the amended 
Act (1984). the Commilslon is empowered 
to prescnbe fecs to be charged by any 
college (or a coune of study (,om a student 
in connectloo with bis Hdmi~~jon. The Act 
also prOVides for prohibiting the m~tltutJonl 
charamg higbt'c fces than pres"nbed. 

Jncreofle in Ilolidays for Open Line 
Staff 

4,0 SHRI RAJ U BAN RIY AN: 
Will the Minisler of RAILWAYS be pleased 
to state: 

(a) whether it was agreed in the Depart. 
mentdl Council meNlOg In the MIDIstry of 
Railways heJd on 6 December, 1984 to 
increase the number of holidays :rom 9 (0 

12 da\ s for Open Lloe Sraff; 

(b) If so, whether any order has been 
issued by the Railway Board in this regard; 
and 

(c) If uot, tbe reasons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI 8A~~1 LAL) : (a) No, Sar. 

(b) and (c, Uot Dot arise 

Primary Health Centres In Andhra 
Pradesh 

431. SHRJ M. KAOHUMA REDDY 
Will the MlDlstlr of HEAL 1 HAND 

FAMILY WELFARE be plea&d to Ita Ie : 

" 




